
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.S.P. No. r93l (MAHI12017

CORAM Present: SHRI B.S-V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE

NATIONAL COMPANY LAW TRIBUNAL ON 16.11.2017

NAME oFTHE PARTIES: M/S.AET Technologies Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956

and 23o to 232 ol the Companies Act, 20 13.

S, NO NAME DESIGNATION SIG NATURE

/

ORDER
CSP 191/230.23ZNCLT/}IB/MAH/2017
csP 192/230-23rNCLT,MB/MAH/2017
csP 193/230-23rNcLT/MB/MAH/2017

At requt'st of the parties, list this matter on 7.12.2017.

V. NAI I,ASENAPATHY
\lernbcr (Techrrical)

B.S.V. PRAKASH KUMAR
Nlember (ludicial)

sd/


